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DELHI VIDHAN SABHA

REVISED LIST OF BUSINESS

Tuesday March 26, 1996 / Chaitra 06, 1918 (saka)

2,00 P.M,

QUESTIONS

Questions entered in separate list to ke asked
and answers given,

PAPERS LAID ON THE TABLE OF THE HOUSE

1. Prof Jagdish Mukhi, Minister of Finance teo
lay on the Table of the House a copy of
Report of Comptroller and Auditor General
of India for the year ended 31 Mar, 1995,

2. Prof Jagdish Mukhi, Minister of Finance
to lay on the Table of the House a copy
of Appropriation Account for the Year
1994 - 1995,

3. Prof Jagdish Mukhi, Minister of Finance
to lay on the Table of the House @ copy
of the Financial Account for the Yyear
1994-1995,

-

STATEMENT BY MINISTER

Dis ﬁarshvardhan, Minister of Health to
make statement in the House.

SPECIAL MENTION

Matters to be raised by Members given in a
separate list,

PRESENTATION OF THE REPORT OF THE
COMMITTEE ON ESTIMATES

Shri Rajesh Sharma i
Shri Vasdev Kaptan :

to present to the House the First
Report of the Committee on Estimates,

PRESENTATION OF THE REPORT OF THE
PUBLIC COUNTS COMMITTEE

Shri Gauri Shanker Bhardwaj s
Shri Suraj Prasad Paliwal 3

to present to the House the First
Report of the Public Accounts

MOTION

Shri Rajendra Gupta i
Shri Satish Chandra Khandelwal 3

to move the following motion -

"That extension of time be granted
to the Committee on Unauthorised
Construction for submission of

its report by the next session.*
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CONSIDERATION AND PASSING OF BILL

Shri Ra jendra Gupta, Minister of Law, Justice
and Legislative Affairs to move that the
Delhi Member of the Legislative Assembly
(Removal of Disqualification) Bill, 1996 be
taken into consideration.

ALSQO to move that the Bill be passed,

PRESENTATION OF BUDGET
© ( 4,30 P.M, )

APPROPRIATION No., 1 BILL, 1996

Prof. Jagdish Mukhi, Minister of Finance to
move to introduce the Appropriation No., 1
Bill, 1996,

ALSO to move that Bill be passed.

APPROPRIATION (VOTE ON ACCOUNT) BILL, 1996,

Prof. Jagdish Mukhi, Minister of Finance to
move to introduce the Appropriation (Vote on
Account) Bill, 1996,

ALSO to move that the BPill bhe passed,

SHORT DURATION DISCUSSION

Km Purnima Sethi i
Shri Swarcop Chand Ra jan 1
Dr Gyan Chand 3

to raise Short Duration Discussion
regarding affairs of different
children homes, old age homes,
remand homes, leprcsy homes and
other homes being run by the
Social Welfare Deptt of the Govt
of NCT of Delhi.,

P.N, GUPTA
SECRETARY



